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The Parliamentary Secretary to 
the Minister of Railways and Trans­
port (Shri Shalmawaz Khan): (a)
Government have seen the Press re­
ports that have appeared regarding 
the formation of a Japan/Persian 
Gulf Shipping Conference, but beyond 
these they have no information in the 
matter.

(b) and (c). No. The Indian coastal 
trade has been reserved for Indian 
Shipping and there is no question of 
any foreign shipping company being 
allowed to participate in that trade.
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Dr. in M. 0as: May I know whe­

ther the monopoly for coastal ski»*

ping given to the Indian companies 
has resulted in abnormally high 
freights fjor the coastal shipping?

Shrl L. B. Shastri: We have not re­
ceived any such complaint either from 
the Indian Shipowners' Association or 
from any other organisation.

Shri G. P. Sinha: May I know whe­
ther Government is associated in the 
fixation of freight for this shipping?

Shri L. B. Shastri: No. It is the
function of the shipping company.

C ir c u l a r  R a il w a y  aro u n d  D e lh i

*;i43. Shri M. L. Dwivedi: Will the 
Minister of Railways be pleased to 
stale:

(a) whether Government had aban­
doned their scheme of a Circular Rail­
way round about Delhi to link up the 
various townships of displaced per­
sons, forming Greater Delhi;

(b) if so, which major considerations
led them to do su;

(c) what other alternatives Govern­
ment have thought to meet this re­
quirement; and

(d) how long it will take for them
to materialize? '

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) and (b). 
The Ministry of Railways had drawn 
up no scheme for a Circular Railway 
round about Delhi to link up the 
various townships of displaced per­
sons and the question of abandonment 
does not therefore arise.

(c) and (d). Do not arise.
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Mr. Depaty-Spealftr It is a sugees-
tion for action

Shrl M. L. Dwivedi: May I know...
Mr. Deputy-Speaker: He is arming 

the need for having such <1 railway.
Shri M. L. Dwivedi: No, Sir. I want 

to ask another question.
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Shri Baghuramaiah. In view of the 
importance of Delhi and its rapid ex­
pansion* may I know whether Gov­
ernment have any scheme for having 
a, not circular, but straight railway 
connecting the different parts of Delhi, 
preferably electrical railway running 
either underground or over-ground?

Mr. Deputj-Speaker: It is a sug­
gestion for action.

Shri Raghuramaiah: No. Sir. Have 
they any scheme for a straight rail­
way?

Shri Shahnawaz Khan: No.
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Cost of Î roduction  of Food C kops

M144. Shri Madiah Gowda: Will the 
Minister of Food and Agriculture be 
pleaded to state:

(a) whether the cost of productioti 
ol any of the food crops, has been en­
quired into; and




